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IN THE CENTRAL ADMINISTRATIVE TRIBUNAD-HYDERABAD BENCH
. AT HYDERABAD, ,
0.A.NO.488 of 1994, -
Batween Dated: 2674319945
Prakash . ﬁﬁﬁ : Applicant
And

17 The Director, Dafence Machinery Design Establishment(DMDE)
Post Box 2043, Secunderabeds,”

2il The District Empleyment Officer, Hydsrabad Bistrict Empléy—
ment Exchange(lLabour), Kevadiguda, Secunderabads -

ﬁﬁi Raspendsnts

Counsel for the Applicant + Sris KJNagaswara Reddy -
‘ S : Sri. YeBaRouzzng. Sel0GSCIR=1)
' counsagl for AP, (R=2)

CORAM: N N - -
Hon*ble Mrs A.BiGerthi, Administrative Member
Hen'ble Mrd T.Chandrasekhar Reddy, Judicial Member

The-Hen'ble Tribunal made the fellowing orderi=

Heard lsarned counsel for all the parties.; Admit, Reply

" to be Piled within 30 daysy Pest it for erders on 2,6.19944
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respondent Net is about to conduct an interviaw from 26&4¢1é§4

to 28.4.1994, for filling up the post of Messengerst Keeping

in view that the applicant had rendered services as a casual
worker with the respendents for almost seven ysars, we censider
that it will be just and proper te issue an interim dirsctien to
the respondents to let the applicant alse appear for the intervicm
feor selection for appeintment as a Messenger. The rasult of the
intarvieus conducted shall net be published or finalised till

further orderaé / .
Prrbrs
Deputy Registrar(Judls)
1,
quy-tez-

13 The Director, Defence Machinery Dasign Establishment (DMOE),
Post Box 2043, Secunderabad-003+ o

2% The District Employment Officer, Hyderabad District Em
» Exchange(Labmurg Kavadiguda, Secunderabadi~—" o
o One copy te Srig K.Nageswar Reddy, advecsta, CﬂTu¢H§§;f

4, Ons copy to Sris N.R.Devaraj, Sr, CGSC, CAT, Hydd Y

5/ One copy to SriJ DJsPanduranga Reddy, Sple counsel for AP,

+ One apare copy.s

Rem/=
26/5/94%
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IN THE CENIRAL ADMINISTRATIVE TRIBJJAL
HYDERABAD BEICH AT HYDERABAD

THE HON'ELE MR.,JUSTICE V.NEELADRI RAC
VICE CHAIRMAN
ND
Lhs MUN BLE FR.A.B.GORTHI 3 MEMBER({AD)
AN

THE }O\T'BI..E MR.TQCHANDRASEKIIAR REDDY
MEMBER(JUDL )

Al

THE HON'DLE MR;R RANGARAJTAN : M(ZDMV)

Dateds ng’d/-w% %ﬂ(}m
e %’

' ORDER/JUMT ot I AN
g — "(}
| ERPRA/CURNO—~ GAu.
N ke)
0.A.NO, ﬁgﬁ‘?“}
"I:_'é_s__ﬂ_o-.l ‘ T (W --p-.-~.-————~_—--r—~)'.‘
e '
. Admitted and Interim D:Lrectlons
vy Issued.

All! wed

Dispdsed of with directiods
Dismiksed.

Dismi '}'e‘d as vithdrawn.
Dismissed for Deféult.
Rejected/Ordersd.’

.

No order as to cost






